
IN THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

 

EXECUTION APPLICATION NO. 41 OF 2023 
(OLD M.A. NO. 16 OF 2023) 

IN 

O.A. NO. 94 OF 2021 

 

IN THE MATTER OF: 

   HAIDER ALI        APPLICANT 

VERSUS 

UNION OF INDIA & ORS       RESPONDENTS 

 

INDEX 

S.NO. PARTICULARS PAGE NO. 

 1. Memo of Parties 1-7 

2.  SUPPLEMENTARY REPLY ON BEHALF OF THE 

CRICKET ASSOCIATION OF BENGAL [‘CAB’], THE 

ADDED RESPONDENT NO. 5/THE RESPONDENT 

NO. 12 ALONG WITH SUPPORTING AFFIDAVIT. 

 

8-12 

3. ANNEXURE ‘A’.  

A true copy of the Notice Inviting Tender dated 30 

January 2025 issued by ‘CAB’. 
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PLACE:- New Delhi          

      Through:- 

DATE:-   .01.2026 

 

PRIYATA CHAKRABORTY, 

Advocate for Added Respondent No.5 

16/12, Semal Road, Shipra Suncity, 

Indirapuram,Gaziabad, U.P-201014. 

Email-priyatachakraborty1992@gmail.com 

Mob-8777346969. 
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